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Non-Working Telephones in Calcutta 

888. PROF. SOURENDRA BHATTA-
CHARJEiE: Will the Minister of COM-
MUNICATIONS be pleased to refer to 
answer to Unstarred Question 684 given in 
the Rajya Sabha on 2nd January, 1-991 and 
state: 

(a) whether some more telephones which 
were not in working order during the period 
of the reply were not detailed out in part (e) 
of the reply; 

(b) whether some of these telephones in 
the One area were out of order for more than 
six or seven months despte request from MPs 
and  subscribers in  writing; 

(c) whether the Calcutta Telephones 
would still not consider the revenue loss 
to be high rated for Government and 
would not take steps to check the dimini 
shing standard of service to subscribers; 

(d) whether demand have been made to 
provide the RLU service to area having 
only 32 connections; and 

(e) if so, the facts thereof and direc 
tions to be given to improve the service 
by  Calcutta Telephones? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROEUM AND 
CHEMICALS AND THE DEPUTY 
MINISTER IN THE MINISTRY OF 
COMMUNICATIONS (SHRI JAI PAR-
KASH): (a) No, Sir. From the exhange 
records, there are only 32 numbers working in 
that area. 

(b) Yes Sir. AH requests received 
from the Members of Parliament were 
taken note of and efforts were made to set 
right the telephones as early as practica- 
able. 

(c) Number of telephone affected in the 
area are very small and hence, the re 
venue loss suffered is not high. The 
services are affected due to underground 
cable faults which are caused by damages 
caused by  various  utility     services   while 
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digging the roads. However efforts are being 
made to improve the services and reduce the 
cable faults. 

(d) No, Sir. 

(e) As the problem is due to frequent 
cable break-downs, more and more cable 
ducts are being provided in that area. In 
addition, stroger exchanges are programmed 
to be replaced by electronic exchanges by 
1992. 

Faulty   Telephones  of  PCO/DTO  at  the 
Lake Market     Rashbehari    Avenue, ' 

Calcutta 

889. PROF. SOURENDRA BHAT-
TACHARJEE: Will the Minister of COM-
MUNICATIONS be pleased to refer to 
answer to Unstarred Question 814 given in 
the Rajya Sabha on the 2nd. January, 199l  
and state: 

(a) whether Government have estimated 
the exact revenue losses suffered by the 
Department for such defective and faulty 
PCO/DTO for about  119 days; 

(b) whether any investigation has been 
ordered for fixing up individual responsi 
bilities; 

(c) whether the PCOs/DTOs in different 
locations of Calcutta are still not in work 
ing order; 

(d) whether Calcutta Telephones have 
been failing to improve the service on priority 
basis without care for the revenue losses; 

(e) if so, the facts and details thereof; and 

(f) further action contemplated to be 
taken to reduce the duration of faults at 
least at PCOs? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND THE DEPUTY 
MINISTER IN THE MINISTRY OF 
COMMUNICATIONS (SHRI JAI PAR-
KASH): (a) No, Sir. No clear assessment of 
revenue loss is possible because of one 
defective PCO as there are alternate facilities  
available  in the vicinity; 
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(b) Nos Sir. It is known that the fault was 
due to cable break down. 

(c) whenever PCO/DTO go faulty, action 
is immediately initiated to set it right. 

(d) No, Sir. The restoration of PCOs/ 
DTOs is given due priority in accordance 
with the Departmental instructions whenever 
any  defects are noticed. 

(e) The PCOs are listed among the im-
portant numbers which are tested daily and 
their restoration is given  priority when they  
are  found defective. 

(f) The Departmental instructions for daily 
testing of the PCOs and periodical inspection 
by the Telecom. Staff and their restoration on 
priority if found defective are being enforced. 

Frequency of DTC    on    Delhi Gurgaon 
Route 

890. SHRI B. L. PANWAR: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government propose to 
increase the frequency of DTC buses on 
Delhi-Gurgaon route and to provide 
its service upto 9 PM from ISBT and 

(b) if so, the details thereof and if not, 
the reasons  therefor? 

THE MINISTER OF WATER RE 
SOURCES WITH ADDITIONAL 
CHARGE OF THE MINISTRY OF SUR 
FACE TRANSPORT (SHRI MANU- 
BHAi KOTADIA):   (a)  No,  Sir. 

(b) Owing to the fleet constraints, en-
hancement of frequency is not feasible at 
present. However in accordance with the 
instructions of Delhi Admn. No services on 
Inter-state routes are operating from Delhi 
after 20.00 hrs. The last trip on Delhi-
Gurgaon route from Shivaji Stadium has been 
provided to  operate at 19.30 hrs. The services 
in this route are operating from    Shivaji    
Stadium in 

 


